
Before the Court of Assisant Collector Second Grade, Sundernagar, 
District Mandi (H.P.) 

 

Case No./Year : 807724/2026 Date of hearing : 25-06-2026 
 
In the matter of : 

 
1. Nagender Alias Nageshwar Sharma s/o Lt. Sh. Balhu Alias Jai Ballabh, Village Bahot, P.O. 
Sundernagar-1, Tehsil Sundernagar, District Mandi, Himachal Pradesh-175 018         . .Applicant. 

 
Versus 

 
 1. Kala Devi w/o Lt. Sh. Bansi, Village Bahot, P.O. Sundernagar-1, Tehsil Sundernagar, 
Distt. Mandi (H.P.)-175 018, 2. Nagender s/o Lt. Sh. Bam Dev, Village Bahot, P.O. Sundernagar-1, 
Tehsil Sundernagar, Distt. Mandi (H.P.)-175 018, 3. Daya Devi d/o Lt. Sh. Bam Dev, w/o Sh. 
Dharam Chand, Village Mohtla, P.O. Balt, Tehsil Balh, District Mandi, Himachal Pardesh, 4. 
Meera Sharma d/o Lt. Sh. Bam Dev, w/o Sh. S.K. Sharma, Village Dhanotu, P.O. Mahadev, Tehsil 
Sundernagar, District Mandi, Himachal Pradesh, 5. Durga Sharma d/o Lt. Sh. Kali Dass, w/o Sh. 
Joginder, Near Cinema Chowk, Bhojpur, Tehsil Sundernagar, District Mandi Himachal Pradesh,    
6. Nitin Sharma s/o Lt. Sh. Shiv Kumar, Village Salab Kot, P.O. Sundernagar-1, Tehsil 
Sundernagar, District Mandi, Himachal Pradesh-175 018, 7. Mridul Sharma d/o Lt. Shiv Kumar, 
village Salab Kot, P.O. Sundernagar-1, Tehsil Sundernagar, District Mandi, Himachal Pradesh-   
175 018, 8. Lata Devi w/o Lt. Sh. Shiv Kumar, Village Salab Kot, P.O. Sundernagar-1, Tehsil 
Sundernagar, District Mandi, Himachal Pradesh-175 018, 9. Nilamber s/o Late Smt. Rumati @ 
Arundhati, Village Punghru, P.O. Sundernagar-1, District Mandi, 10. Yash s/o Late Sh. Rajeev 
Kumar, Village Punghru, P.O. Sundernagar-1, District Mandi, 11. Himani d/o Sh. Rajeev Kumar, 
Village Punghru, P.O. Sundernagar-1, District Mandi, 12. Priya d/o Sh. Rajeev Kumar, Village 
Punghru P.O. Sundernagar-1, District Mandi, 13. Godavari w/o Late Sh. Lekh Raj, Village 
Punghru, P.O. Sundernagar-1, District Mandi, 14. Sunita d/o Late Sh. Lekh Raj, Village Punghru, 
P.O. Sundernagar-1, District Mandi, 15. Krishna w/o Late Sh. Ratan Lal, Punghru, P.O. 
Sundernagar-1, District Mandi, 16. Raj Kumari d/o Late Sh. Rattan Lal, Village Punghru, P.O. 
Sundernagar-1, District Mandi, 17. Savitri Devi w/o Sh. Basudev, Village Punghru, P.O. 
Sundernagar-1, District Mandi, 18. Rohit s/o Late Sh. Basudev, Village Punghru, P.O. 
Sundernagar-1, District Mandi, 19. Dipika d/o Late Sh. Basudev, Village Punghru, P.O. 
Sundernagar-1, District Mandi, 20. Dharma Devi d/o Late Sh. Rattan Lal, Village Punghru, P.O. 
Sundernagar-1, District Mandi, 21. Tanuja d/o Late Smt. Bhavana, d/o Late Sh. Rattan Lal, c/o 
Lalit Kumar, V.P.O. Khakhriyana, Tehsil Balh, District Mandi (H.P.), 22. Rita Devi d/o Late Smt. 
Bhavana, d/o Late Sh. Rattan Lal, c/o Sh. Puran Chand, r/o V.P.O. Galma, Tehsil Balh, District 
Mandi (H.P.), 23. Poonam Kumari d/o Late Smt. Bhavana, d/o Late Sh. Rattan Lal, c/o Sh. Puran 
Chand, r/o Gulam, Tehsil Balh, District Mandi (H.P.), 24. Nabh s/o Lt. Sh. Harnagarbh, Village 
Bahot, P.O. Sundernagar-1, Tehsil Sundernagar, District Mandi H.P.-175 018, 25. Bhama s/o Lt. 
Sh. Harnagarbh, Village Bahot, P.O. Sundernagar-1, Tehsil Sundernagar, District Mandi H.P.-175 
018, 26. Smt. Banti d/o Lt. Sh. Harnagarbh, Village Bahot, P.O. Sundernagar-1, Tehsil 
Sundernagar, District Mandi H.P.-175 018, 27. Smt. Gidh d/o Lt. Sh. Harnagarbh, Village Bahot, 
P.O. Sundernagar-1, Tehsil Sundernagar, District Mandi H.P.-175 018. 
 
Proclamation Notice : 

 
Whereas, a petition for partition of joint land comprised in Khata No. 244, Khatoni No. 374, 

Khasra No. Kitta 17, area measuring 4391.00 Sq. Mts. situated at Muhal Bari/26/9 Tehsil 
Sundernagar, District Mandi, is pending adjudication before this Court. 
  



And, whereas, service upon the above-named respondents could not be effected through ordinary 
modes of service despite repeated efforts and it appears that respondents are avoiding are avoiding 
service. Further, applicant has failed to furnish the correct and complete addresses of the 
respondent No. 24 to 27 and has expressed his inability to provide the same. It is proved to the 
satisfaction of this Court that service upon the above mentioned respondents could not be effected 
through ordinary modes of service. 

 
Therefore, by way of this proclamation, the above-named respondents are hereby informed 

that the aforesaid partition proceedings are pending before this Court the respondents are directed 
to appear in person or through duly authorized counsel before this Court on 25th of June 2026 at 
11.00 A.M., failing which the case shall be proceeded with ex parte in accordance with law.  

 
This proclamation is being issue under the relevant provisions of law for effecting service 

upon the aforesaid respondents. 
  
   Given under my hand and seal of the court on this day of 04th of May, 2026. 
 
Seal.    Sd/- 

Assisant Collector Second Grade, 
Sundernagar, District Mandi (H.P.). 

 

 
 _________  

 
Before the Court of Assisant Collector Second Grade, Sundernagar, 

District Mandi (H.P.) 
 

Partition Case No./Year : 807759/2026 Date of hearing : 25-06-2026 
 
In the matter of : 

 
  Nagender Alias Nageshwar Sharma s/o Lt. Sh. Balhu Alias Jai Ballabh, Village Bahot, P.O.  
Sundernagar-1, Tehsil Sundernagar, District Mandi (H.P.)  . .Applicant. 

 
Versus 

 
 1. Nagender s/o Lt. Sh. Bam Dev, Village Bahot, P.O. Sundernagar-1, Tehsil Sundernagar, 
Distt. Mandi (H.P.)-175 018, 2. Smt. Daya Devi d/o Lt. Sh. Bam Dev, w/o Sh. Dharam Chand, 
Village Mohtla, P.O. Balh, Tehsil Balh, District Mandi, Himachal Pardesh, 3. Meera Sharma d/o 
Lt. Sh. Bam Dev, w/o Sh. S.K. Sharma, Village Dhanotu, P.O. Mahadev, Tehsil Sundernagar, 
District Mandi, Himachal Pradesh, 4. Smt. Durga Sharma d/o Lt. Sh. Kali Dass, w/o Sh. Joginder, 
Near Cinema Chowk, Bhojpur, Tehsil Sundernagar, District Mandi Himachal Pradesh, 5. Nitin 
Sharma s/o Lt. Sh. Shiv Kumar, Village Salab Kot, P.O. Sundernagar-1, Tehsil Sundernagar, 
District Mandi, Himachal Pradesh-175 018, 6. Mridul Sharma d/o Lt. Shiv Kumar, village Salab 
Kot, P.O. Sundernagar-1, Tehsil Sundernagar, District Mandi, Himachal Pradesh-175 018, 7. Lata 
Devi w/o Lt. Sh. Shiv Kumar, Village Salab Kot, P.O. Sundernagar-1, Tehsil Sundernagar, District 
Mandi, Himachal Pradesh-175 018, 8. Yash s/o Late Sh. Rajeev Kumar, Village Punghru, P.O. 
Sundernagar-1, District Mandi, 9. Himani d/o Sh. Rajeev Kumar, Village Punghru, P.O. 
Sundernagar-1, District Mandi, 10. Priya d/o Sh. Rajeev Kumar, Village Punghru P.O. 
Sundernagar-1, District Mandi, 11. Godavari w/o Late Sh. Lekh Raj, Village Punghru, P.O. 
Sundernagar-1, District Mandi, 12. Sunita d/o Late Sh. Lekh Raj, Village Punghru, P.O. 
Sundernagar-1, District Mandi, 13. Krishna w/o Late Sh. Punghru, P.O. Sundernagar-1, District 



Mandi, 14. Raj Kumari d/o Late Sh. Rattan Lal, Village Punghru, P.O. Sundernagar-1, District 
Mandi, 15. Savitri Devi w/o Sh. Basudev, Village Punghru, P.O. Sundernagar-1, District Mandi, 
16. Rohit s/o Late Sh. Basudev, Village Punghru, P.O. Sundernagar-1, District Mandi, 17. Deepika 
d/o Late Sh. Basudev, Village Punghru, P.O. Sundernagar-1, District Mandi, 18. Tanuja d/o Late 
Smt. Bhavana, d/o Late Sh. Rattan Lal, c/o Lalit Kumar, V.P.O. Galma, Tehsil Balh, district Mandi 
(H.P.), 19. Rita Devi d/o Late Smt. Bhavana, d/o Late Smt. Rattan Lal, c/o Sh. Puran Chand, r/o 
V.P.O. Galma, Tehsil Balh, District Mandi (H.P.), 20. Poonam Kumari d/o Late Smt. Bhavana, d/o 
Late Sh. Rattan Lal, c/o Sh. Puran Chand, r/o Gulam, Tehsil Balh, District Mandi (H.P.),  
 
Proclamation Notice : 
 
 Whereas, a petition for partition of joint land comprised in Khata No. 247, Khatoni No. 378, 
Khasra No. 12, area measuring 307.00 Sq. Mts. situated at Muhal Bari/26/9 Tehsil Sundernagar, 
District Mandi, is pending adjudication before this Court. 
  

And, whereas, service upon the above-named respondents could not be effected through 
ordinary modes of service despite repeated efforts and it appears that respondents are avoiding 
service.  

 
Therefore, by way of this proclamation, the above-named respondents are hereby informed 

that the aforesaid partition proceedings are pending before this Court the respondents are directed 
to appear in person or through duly authorized counsel before this Court on 25th of June 2026 at 
11.00 A.M., failing which the case shall be proceeded with ex parte in accordance with law.  
 
 This proclamation is being issue under the relevant provisions of law for effecting service 
upon the aforesaid respondents. 
  
   Given under my hand and seal of the court on this day of 04th of May, 2026. 
 
Seal.    Sd/- 

Assisant Collector Second Grade, 
Sundernagar, District Mandi (H.P.). 

 

 
 _________  

 
c vnkyr dk;Zdkjh n.Mkf/kdkjh] rglhy tksfxUnz uxj] ftyk e.Mh ¼fg0iz0½ 

 
fely ua0 % 27@2026 rkjh[k et:vk % 29&05&2026  rkjh[k is'kh % 27&06&2026  
 
 Sharmila Devi d/o Sh. Kishori Lal, r/o Village & P.O. Dohag, Tehsil Joginder Nagar, 
District Mandi, H.P. . .Applicant. 
 

Versus 
 
 General Public . .Responent. 
 
An application u/s 13 (3) of Birth & Death Registration Act. 
  
 Sharmila Devi d/o Sh. Kishori Lal, r/o Village & P.O. Dohag, Tehsil Joginder Nagar, 
District Mandi, H.P. us bl U;k;ky; esa vkosnu i=@'kiFk&i= xqtkj dj ;g vuqjks/k fd;k gS fd ml 



dk tUe fnukad 16&04&1980 dks gqvk Fkk ysfdu mldh tUe frfFk xzke iapk;r <syw ds tUe ,oa e`R;q 
jftLVj esa ntZ ugha gqbZ gSA fygktk bls ntZ djus ds vkns'k fn, tk,aA  
 
 vr% loZlk/kkj.k dks bl v[kckjh b'rgkj ds ek/;e ls lwfpr fd;k tkrk gS fd vxj fdlh dks 
mijksDr izkfFkZ;k ds nkok ckjs fdlh izdkj dk dksbZ mtj@,rjkt gks rks fnukad 27&06&2026 dks izkr% 
10-00 cts v/kksgLrk{kjh ds le{k vlkyru o odkyru izLrqr dj ldrk@ldrs gSaA  vke turk dh 
vksj ls mijksDr fnukad ,oa le; rd dksbZ Hkh mtj@,rjkt izLrqr u gksus dh lwjr esa muds fo#) 
,drjQk dk;Zokgh vey esa ykbZ tkosxhA 
   
 vkt fnukad 29&05&2026 dks gekjs gLrk{kj o eksgj vnkyr ls tkjh gqvkA 
 
eksgjA   gLrk{kfjr@& 

dk;Zdkjh n.Mkf/kdkjh]  
tksfxUnz uxj] ftyk e.Mh ¼fg0iz0½A 

 
&&&&&&&&&&&  

 


